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(It) Does Det arise. 

4544. SHRI GURUDAS KAMAT 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether Government would tJke 
steps to commellce work of construction 
of overbridges for c()mm1.ltcrs and other 
vehicular traffic at Vidya Vihar, Vikhroli, 
Tilak Bridle (Ghatkopar), Deonar, Chern­
bur, Mankur. Kanjore Marl and Bhan­
dar; 

(b) if s<', the details thereof; and 

(c) If not, the reasons therc.'for ? 

THE MINISTER OF RAILWAYS 
(SHRI BANS) LAL) : (a) to (c). As per 
extant rules, the Railways provide Foot 
Over Bridges at stations connecting pJat­
forms fol' the use of railway passengers 
and share the cost of Road Over/Under 
Bridges provided in replacement of busy 
level crossinss. Proposals of providing 
Foot Over Bridges for the usc of pubhc 
or Road Over/Under BI idges as new faci­
lity are requ ired to be sponsored by the 
State Government/Local Municipality on 
deposit terms. 

The R.~i1wa> shave sJlictioned works 
of providio·s/txtcndina the Foot Over 
Bridles for commuters at Chembur t 
Mankurd, Kanjl1t Mar~ and Bhandt1p. The 
work at Cbembur has sjnce been comple­
ted and for Mankurd and Bhandup Foot 
Over Bridges lteeJ work is under fabrica­
tion and fQr Karjur Mars the detailed 
plans are beina Jinall;rc;d. In addition CODS­

truction cf Foot Over Bridges for the use 
of 'Public at Kanjl.t Marg ncar level cross­
iba No. 16 M. L, near Tllak Nagar in 
Cbembul' and belween Cbcmbur and Man­
kurd at the request of Bombay Municipal 
CorpcrlttioD are sanctioned on deposit 
term •• 

tl 

The coostruction of Roael Over 
Bridaes ar-e aauctioned in rcpla.ccmellt 
of level cr.osaioa No. 16 OIl Vikhroli· 

"JuJur }dar, StcUoft and .. otk 

is in progress. Requests have been recei­
ved from Bombay Municipal Corporation 
to pr~lVide Road Over Bridp at Vidya 
Vibar and to widen the Road ~tt' 
Bridges at Che~bur on Eastern Expreas 
Highway and Mankurd on deposit terms 
for which details are being finalized. There 
are no proposals received from the State 
Government/Local Municipality to provide 
Road Over/Under Bridges at Ghatkopar, 
Deonar and Bhandup at present. 

[T,anslation] 

Movement of stone at Beawar Station 

4545. SHRI VISHNU MODI: Will 
tb\! Minister of RAILWAYS be pleased to 
state: 

(8) whether it is a fact that loading 
of stone is the main item at Beawar Rail· 
way Station (Rajasthan) on Western Rail­
way; 

(b) if so, whether wagons are not 
being provided because the loading of 
stone has now been placed under H.P. Y. 
category; and 

(c) if so, the steps being taken to 
Withdraw the stone from H. P. Y. cate· 
gory? 

THE MINISTRY OF RAILWAYS 
(SH~U BANSI LAL) : (a) No, Sir. 

(b) and (c). Do not arise. 

[English] 

Celltral School. fn Hlmaehal Pradesh 
J 

4546. PROP. NARAIN CHAND 
PARASfiAR : Wilt the Minister of EDU. 
CATION tie f)Ieased to refer t9 the an.Wer 
aiven to Starred. Question No. 45 on 
2Sth July, 1985 aad Itate : 

Ca) th~ names of ~ aehoolt for 
wbiob the (;iHntCo'ramellt of HimMbaI Pra­
desh halve requested far tbe n~etloa >of 
C.ntral Scboo" ; 




